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[Mr. Speaker)

graphing. This was brought to my
notice by an hon, Member. 1 wanted
to make it again clear that they are
very welcome, we have all respect for
them there is not the least disrespect.
We feel honoured by their visit, But
something happcned, that the photo-
grapher did not inform our office. It
is never the case that the gallery or the
‘House has bezn allowed to be phcto-
graphed while in session. It is a long
established convention, and that is the
r2ason why I have to make this
observation.
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MR. SPEAKER: Please sit down.
You have said enough already.

12.05 hrs.

STATEMENT RE. LOCK-OUT IN
INDIAN AIRLINES

THE MINISTER OF COMMUNI-
CATIONS AND TOURISM AND CIVIL
AVIATION (SHRI RAJ BAHADUR):
Sir, with ycur permission, I wish to
make a statement.

SHRI S, M. BANERJEE (Kanpur):
Sir, I would have appreciated this
statemeni{ on the part of Shri Raj
Bahadur, had it been included in the
order paper.

MR SPEAKER: It is there.

SHRI S. M. BANERJEE: It is not
there.

MR. SPEAXER: He sought my

permission in the morning and I have
told him that he can make a statement.
It is already there.

SHRI S. M. BANERJEE: On Satur-
day we had tabled a calling attention
and also an adjournment motion, be-
cause this is a failure ¢f the Govern-
ment,
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MR. SPEAKER: 1 did not allow
the Calling Attention or the motion
for adjournment because it is a con-
tinuing matter on which discussions
are going on.

SHRI S. M. BANERJEE: Sir you

should allow us to pul guestions.
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SHRI S. M. BANERJEE: Sir, let us
have a discussion.

MEK. SPEAKER: We will look into
this. At the sitting of the BAC today,
or when it meets, we will fix some
time. But let us not create any new
convention,
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THE MINISTER OF COMMUNI-

CATIONS AND TOURISM AND
CIVIL AVIATION (SHRI RAJ
BAHADUR): Sir, following the in-

troduction of new shift patterns in
Indian Airlines and the agitation
launched in this connection by the
Air Corporations Employees Union,
the Indian Aircraft Technicians
Association and the All India Air-
craft Engineers Association, includ-
ing a strike notice by the ACEU,
considerable disruption and disloca-
tion has taken place in Indian Air-
lines services since 12th November,
1973. Flights were badly delayed
and large numbers had to be com-
pletely cancelled causing great in-
convenience and harassment to the
travelling oublic. I had earlier em-
phasised that we would not take any
risk where safety of operations is
concerned, As a result of the agita-
tion, go slow, absenteeism and re-
fusal to work overtime adopted by
large sections of employees, pro-
gressively fewer and fewer aircraft
were being made available for
operation, and it was no longer
possible to be absolutely certain that
the highest safety standards could
be maintained. The management
continued to hold negotiations with
the Unions, and the Unions also had
discussions lasting several hours
with me personally, when every
effort was made to resolve the issues
involved. Unfortunately, these ne-
gotiations and discussions were not
successful. In the cirmumstances,
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the management of Indian Airlines
had no option left but to declare a
lock-out with effect from the 0300
hrs, on the 24th November, 1973.

I realise that the look-out will
cause very serious inconvenience to
the public. I also appreciate fully
that workers who are willing to per-
form their duties will be hard hit. I
regret this very much and can only
hope that the Unions concerned will
quickly agree to working the new
shift patterns so that services can be
restored in the shortest possible
time.

I am happy to inform the House
that yesterday the Indian Aircraft
Technicians’ Association has agreed
to this. This is a step in the right
direction. The management of
Indian Air-lines has made it clear
that it is always willing to consider
modifications or changes in the new
shift patterns. If this becomes
necessary as a result of experience
gained in working the new arrange-
ments. This is still the position, and
I would, therefore, urge that the
ACEU and the Engineers' Associa-
tion should follow the example of
IATA, and give the new shift pat-
terns a try and thereafter discuss
any suggestions thev mayv wish to
make with the management.

To minimise the inconvenience of
the travelling public to the extent
possible during the period of the
lock out, Indian Airlines will operate
a few services with the help of its
executive staff. A copy of the tem-
porary schedule is laid on the Table
of the House. [Placed in Library.
See No. LT-5800/73].

SOME HON. MEMBERS rose—

MR. SPEAKER: No
questions on the stalement.

please; no

SHRI S. M. BANERJEE: This is
only a one-sided statement.. (Inter-

Tuptions).
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MR. SPEAKER: No questions,
But I do not rule out any discussion
later on.

SHRI S, M. BANERJEE: During
the lock-out the employees will not
get any salary. I want to know
whether the Chairman will get his
salary. .. (Interruptions).

MR. SPEAKER: Nou questions
according to procedure after the
Minister’s statement. But I have

told you that [ do not rule out any
discussion later on. I have made ihe
pusition very clear.

12.10 hrs.
MOTION RE: ANNUAL REPORTS
OF UNIVERSITY GRANTS COM-

MISSION FOR 1970-71 AND
1971-72—Contd.

MR. SPtAKER: We now tike
up further consideration of the

Annual Reports of the University
Grants Commission.
Shri Dinesh Chandra Goswam)

to continue his speech.

SHRI DINESH CHANDRA GOS-
WAM[ (Gauhati):  Mr. Speaker.
Sir, while discussing the U.G.C. Re-
ports, on the last occasion I was
submitting that though there hus
been a great deal of horizontal de
velopment in education, there hus
not appreciable vertical develop-
ment in, education. The education
standard has not gone up to the
desired extent.

Education has two  objectives to
serve, firstly, the limited objective,
to equip a man to earn his liveli-
hood and the broad objective, to
equip a man so that he ean contri-
bute to and participate in  socio-
transformation of the

economic
society. Unfortunately, the present
day education system lacks direc-
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tions, lacks leadership and also lacks
commitment to the objectives for
which we all stand. It lacks direc-
tion because, as we know, every
vear, thousands of boys and girls
come out of the pipeline of universi-
ties but the moment they enter the
world to earn their livelihood, they
find themselves in an absolutely
helpless position. They come with
high hopes; they expect that educa-
tion system will give them sometn-
ing by which they will be able to
fight in their struggle for existence.

But the moment they enter world,
they find that education system
which they wunderwent at a heavy

cost has not equipped them enough.

There was a time when our par-

ents used to tell us, “Look  here,
you study well. If you do well in
the examinations, vou will do well

in vour life” But today, the opar-
erts do not say so because they alsa
do not feel that a student who will
do well in the cxaminations will be
able fo do something in his life time.

Today, the countrv needs techni-
cians, scientists and medical students.
But the University Granls Commis-

sion's report gives a very sorry
reading on this aspect. ILooking at
the UGC's report for 1971-72, we

find that the student enrolment in
arts increased from 43.6 per cent in
1969-70 to 443 per cent in 1970-71
and 45.2 per cent in 1971-72. But
the number of students in respect of
science has declined from 328 per
cert in 1969-70 to 31.6 mer cent in
1970-71 and 30.3 per cent in 1971-72;
and in respect of medicine the figure
has come down from 3.4 per cent in
1969-70 to 3.2 per cent in 1970-TI
and 3.1 per cent in 1971-72; in res-

pect of agriculture the figure has
come down from 1.6 per cent in
1969-70 to 14 per cent in  1970-71

and to 1.3 per cent in 1971-72. Th=
only branches where there have
been an increase are law and hum-
anities, i.e., arts, and in the case of



